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DR. PRATAP CHANDRA fmﬁumri.
3&11':’ Il.lh.eudel.ly The steps have been

‘boonuist it involves many peoplé
and alss many iasticutions and colleges

Comm. Report .

under the Univenity, the conid
not be ited. Uni ty ﬂmu
cannot be respomsibie. However, the
Univenity has given fmh offers in the
letter which I have already mentioned and
the karamchari Union can take steps. The
parallel of IIT cannot apply here for the
reason thet IIT is only one institution
whereas the University has got a
;tumbﬂ'hggwllésu andl:r it. It i.;“l mu
arger y. So, thatis creating some
difficulty.

- It isnot & fact thatI am sitting idle,
soon as Mr, 5, M, Banerjee, former
Member of Parliament, rang me up Inst
night, I gave him time  and [ discussed
the matter with him this mommg Unless
le approach me, I cannot intervene
in a matter which comes within the pur-
view of an autonomous institution. I
up the Vicz-Chancellor; he was not a:
able. Certainly, if I am able tn solve the
problem, [ shall certainly do it.

SHRI HARIKESH BAHADUR: I
asked a very spr'nﬁc qunu:m as to whe-
ther he is going to invitc the management
and, at the sam~  time, the
nnion and have a  meeting  under his
chairmanship so that the crisis can be
solved.

MR.SPEAKER : I1» has replied thathe
cannnt do iton his own: sownebody has
to  initiate it

PUBLIC ACCOUNTS COMMITTEE
NINeTy-38CoND AND NINETY-FIFTH Rxror?

SHRIP.V. NARASIMHA RAO
(Hanamkondal: 1 beg to present the fole
lowing Reportsof  the Public Accounts
Committee1—

(1) Ninatysecond Report on action tl.kel
by Government on the recommenda-
tions contained in the Twen?l
Report rclating to Ministry of Home
Affairs,

(2) Ninety-fifth Report on action taken

by Government on the recommenda.

tiony contained in thc Flﬂt Repott
relating to Ministry of Defence.

COMMITTEE ON PETITIONS
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